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ITDC Chief

'177. SHRI JALALUDIN ANSARI:

SHRI JAGDISH PRASAD
MATHUR:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(&) whether it is a fact that three year
extension for ITDC Chief has been
recommended  despite the two top
enforcement agencies i.e., Central Bureau of
Investigation (CBI) and t<he Central
Vigilance Commission (CVC) recommending
initiation of penalty proceedings against him
on charges of corruption;

(b)) if so.
therefor; and

,he details and reasons

(c) what is the final decision in the
matter?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI GHU-LAM NABI
AZAD): (a) to (e) The matter is under
process.



